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number of college and university teachers 
benefited, and they warmly welcomed the 
decision of the then  Government. 

There were many unresolved issues 
within the old system itself, and many 
anomalies have been identified by the 
teachers' body like the dual scales. 
Particularly this anomaly is over-highlighted 
in view of the High Court's decision asking 
for rectification of this duality of scales 
within the college and university system. 
Then, there are problems of conversion of 
senior scales in the Delhi colleges to the 
Readers position. Then there are problems of 
medical benefits and educational    
allowance. 

Now, as a result of the recent decision of 
the    Government    of India to introduce new 
scales for the teachers of the    Indian  Insti-
tutes of Technology,  the  relativity has been 
further   disturbed.    This has led to a situation   
where Lecturers,    Readers    and    Professors 
have been put into two   categories. I have  
nothing against the teachers of the  Indian   
Institutes of Technology.   They are doing a 
very fine job. They are good, good professio-
nals.     But by the same token, I would not 
like the teachers of the universities and 
colleges    or even such   institutes like the IIT 
of the Banaras    Hindu    University which 
have the same   ranking, same professional  
product, same quality   of professional   
contribution,   to   be relegated to a secondary 
position. I am sure that this is not the intention  
of the  Government.   But this led to 
divisiveness where we find that the   teachers 
of the   engineering colleges and university 
systems, the    prestigious    universities    like 
the Roorkie University,  are going to be  
treated as second class compared to their  
counterparts  in the Indian    Institutes of   
Technology. 

Madam, I would like to draw the 
attention of the Government to the need that 
the  salary   scales 

must be within the framework of a minimum 
floor and a ceiling. Within these two levels, 
personal salary, incremental rates or a num-
ber of increments could be considered to 
meet the individual needs. 

So, I would suggest, Madam, through 
this special mention that rigorous 
professional criteria should be brought behind 
the revision of the salary scales of all the 
universities and colleges, Institutes of 
Technology and Institutes of Management. 
Secondly, steps must be taken to ensure that 
no fresh round of noise is brought about with-
in the campuses and the gains of the previous 
settlement of 1987 are not washed away; that 
it does not disturb the academic atmosphere 
and threaten the academic life in the coming   
months. 

I would like to submit through you that 
the Government should immediately refer 
this matter to the currently constituted review 
committee for the education policy so that it 
can, in its final recommendations, go into this 
aspect and bring the anomalies within its pur-
view and eradicate them. In the meantime the 
Government should establish contact with 
organisations of teachers like Delhi 
University Teachers Association and the All 
Indian bodies to re-assure them that nothing 
will be allowed to hamper their interests and 
the Government will immediately respond to 
their concern and take early steps so that their 
concerns are assuaged and the academic life 
in the country is not allowed to be disrupted. 

[The Vice-chairman, (PROF. 
CHANDRESH P. THAKUR,) In The Chair] 

Discontent among gas-affected people in Bhopal. 
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KUR): Dr. Nagen Saikia. Let 
me tell you, lunch has not been 
eliminated but lunch hour has been 
curtailed, So be brief. 

Growth  of terrorism in Assam. 

DR. NAGEN SAIKIA (Assam): 
I will finish within the time allotted 
to me. 

Mr. Vice-Chairman, Sir, it is a 
matter of grave concern that terro- 
rism  is raising its head all over the 
country in many forms. The voice 
of non-violence is becoming inaudi- 
ble   gradually. It is thereby   high 
time for all of us to think over the 
issue    seriously    and to find out 
solution to the problem. In Assam 
also   under the name of ULFA an 
armed  force  is  raising  its   head. 
But it would be highly wrong to 
say, as some attempt to do, that 
the forces like   ULFA are raising 
their heads due to the weakness of 
the   AGP   Government   in Assam 
and that some from    among the 
AGP and the AASU have given 
support to it. Rather, the  Govern- 
ment and all the sensible    people 
are deploring all acts of violence 
and     appealing to the youths to 
give up the path of violence and help 
for   strengthening   the   unity and 
integrity of the country and to con- 
tribute for the development of our 
country. But what we should do is 
to find out the root causes of this 
uprising with a view to removing 
those causes. Why the secessionist 
tendency is finding place in the mind 
of a section of youth ?   Why these 
youths, risking their lives are taking 
arms in their hands ? This is because 
of their genuine love for the country 
and the people, this is because of 
their        resentment     against   the 
negligence of the   Centre   towards 
the   State, this is because of their 
experience  of seeing  the  erosions 

of all values in the country, this is 
because of seeing corruption, in all 
high places and this is because of 
the demolition of all democralivc 
norms and ethics during the mis- 
rule of the previous    Government, THH VICE-CHAIRMAN 

(PROF. CHANDRESH   P. THA- 


